
CENTRAL ADMThISTFATIVE IU 

BGALOE'BEIU 

Seconr4. Floor, 
Commercial Complcx, 
In dir en a g a r, 
MGALORE - 560 030, 

Dated: 4APR1995 

APPLICATIQ" NO. 232 of 1994. 

APPLICANTS: M.Lokanath, 

v/s. 

RESPcNDENTS: General Manager,Southern Railay,Madvas 
and others. 

To 

Sri.Haridasan Nambiar, 
Advocate,No.Fourth Cross, 
Balepet,Bangalore-560 002. 

Smt.LV.Nirrnala,Advodate, 
No.53,N.S.Iyengar Street, 
Seshadripuram, Bang alore-20. 

Subject- Ferwarding copies of the Orders passed by the 
Central Administrati\C Tribunal, Bangalor-3. 

xxx--- 
the Ordr/ 

in the above 
Please find enclosed herwith a copy of 

irn Order, nc 	by this Tribunal Stay (rder/Intcr  

mentioned application(s) 
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